
' OFFICE OF THE JUDGE IN-CI-I@&RGE, DELHI MEDIATION CENTRE,
TIS HAZARI COURTS, DELHI.

No. . 2Q?.@..lTrainir1gs/DMC/THC/Delhi 19"‘ $0pte1TI|Jel‘, 3935

NQTICE

In continuation of earlier notices No. 2354/Training/DMC/THClDelhi dated
13.08.2024, 39/Training/DMC/Tl-IC/Delhi dated 14.01.2025, 366/Training/DMCfl‘HC/Delhi
dated i 9.04.2025, 581/Training/DMC/TI-IC/Delhi dated 1 1.07.2025 and
667/Training/DMC/THC/Delhi dated 02.08.2025 of this office, it is informed that the names
of 100 advocates selected by the Interaction Committee for 40 hours training programme on
the ‘Concept and Techniques of Mediation’ have been approved by the Hon’bie High Court
of Delhi. The list of selected advocates is annexed hereto as Annexure-X.

The remaining advocates who _had applied for the training programme may collect
1

their cheques ofRs. "/,so0/- from this office. "<,
Ob / 3.199"iii»)./i\/a\°1/ \{I la Rawat)

Judge In-charge,
Delhi Mediation Centre,

Tis I-Iazari Courts,
Delhi.

Endst. No. .1.“/.5:/Training/DMC/TI-IC/Delhi 5 7253' Dated ; 19.09.2025
Copy forwarded to the following : U

i) The Ld. Registrar General, High Court of Delhi, with the request to place
the same before the Hon’ble Mediation Monitoring Committee, High
Court of Delhi, for information.

ii) The Ld. Principal District & Sessions Judge (I-1.Qs.), Tis Hazari Courts,
Delhi, with the request to display the copy ofnotice on the Notice Board.

iii) The Ld. Principal District & Sessions Judge (New Delhi), Patiala I-louse
Courts, New Delhi, with the request to display the copy of notice on the
Notice Board.

iv) The Ld. Principal District & Sessions Judge (East), Karkardooma Courts,
Delhi, with the request to display the copy ofnotice on the Notice Board.

v) The Ld. Principal District & Sessions Judge (North-West), Rohini Courts,
Delhi, with the request to display the copy of notice on the Notice Board.
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vi)

vii)

viii)

ix)

X)

xi)

xii)

xiii)

xiv)

xv)

The Ld. Principal District & Sessions Judge (South), Saket Courts, New
Delhi, with the request to display the copy of notice on the Notice Board.

The Ld. Principal District & Sessions Judge (North-East), Karkardooma
Courts, Delhi, with the request to display the copy of notice on the Notice
Board.

The Ld. Principal District & Sessions Judge (North), Rohini Courts,
Delhi, with the request to display the copy ofnotice on the Notice Board.

The Ld. Principal District & Sessions Judge (Shahdara), Karkardooma
Courts, Delhi, with the request to display the copy of notice on the Notice
Board.

The Ld. Principal District & Sessions Judge (South-West), Dwarka
Courts, Delhi, with the request to display the copy of notice on the Notice
Board.

The Ld. Principal District & Sessions Judge (West), Tis Hazari Courts,
Delhi, with the request to display the copy of notice on the Notice Board.

The Ld. Principal District & Sessions Judge (South-East), Saket Courts,
New Delhi, with the request to display the copy of notice on the Notice
Board.

The Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act)
(CB1), Rouse Avenue ;D'istrict Courts, New Delhi, with the request to
display the copy ofnotice on the Notice Board.

The Hony. Secretaries of Tis l-Iazari, Karkardooma, Rohini, Saket, Patiala
House and Dwarka Bar Associations, with the request to display the copy
ofnotice on the N0tice‘Board.

The Ld. Judge In-cliarfges of Karkardooma, Rohini, Dwarka, Saket and
Patiala House Mediation Centres, with the request to display the copy of

 nthe Notice Board.

The Website Committee, Tis Hazari Courts, Delhi.

xvii) Guard File.
9~.Jim

(-I-lla Raw§tt)\
Judge in-charge,

Delhi Mediation Centre,
Tis I-lazari Courts,

Delhi.
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URTS, DELHI

tnF‘ ZP Name of Candidate R Enrolment No.
l—\ Mr. Amitabh Pushkarna _ to/_1,z4/2002
IQ Mr. K. G. Gopalakrishnan D/701/1999
(.0_ Ms Chhavi Vashist ‘D/2282/2007_
A Ms Deeksha Gupta D/5 862/2019
U1 Mr. Ganesh Dutt Sharma D/0873/2009
O~_ Ms Kavita Krishnia D/3807/2012
‘-~.I Ms Kirti Madan _ D/919/2011
W W Mr. Naman Sharma JD/2985/2019
“O Ms. Aarushi Tiku __ ID/2302/201 5

10 ‘Mr. Arjun Kapoor ID/Et6'91"/29013

RESULT OF INTERACTION FOR 40 HOURS MCPC TRAINING FOR 100 ADVUCHTES
DELHI MEDIATION CENTRE, TIS HAZARI CO

11 Mr. Atul Batra D1926!1 990
12 iMs .T{ani_ka Goyai D/I979/2013

ii 13 iMr.Deepak'Sharma ff WW D/1 605/2002
. 1 _14 .Mr.Dinesh KumarChawla . D/-2-5/-1-~98-77

i 15* Mr. 'marscim1a"Pt-ajapat " J ' LT/2063/20ili’
16 Mr. Jeewan Parkash Gupta J T D/5115-B11986
17 Mr. Amit Sisodia ID/159/2001
18 Ms Davinder Kaur Sabharwal _7__ H D/315/1989

T 19” Ms Eliza Gupta” to/691/201 1
2_0 Ms Khushbu Sahu if JD/2278/2014

(21 Ms Punygliekha Angara _ AP/835/2009
I 22 R\‘Mf. Abhin Narnia D/2249/2019

p 23 \Mr._A_iay Gupta D/569/I 989
24*, .Mr. Ashish Balyan D/1034/2011
25 Ms Chandra Prabha T o/3966/2015
26 Mr. Davender Kumar Z D/I 278/2000
27 lMr. KshitiziAhlawat _ D/2654/2019

‘ 28 Mr. Akshya _ D/292]/201 8
» 29 Mr. Anil Bhasin T o/610/1994 T

H~t~@____.2:_.M.:.2.<-I
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61 MS. Reema Singh, _ K 5/1869/1999

E32 Mr. Salil Shekhar Q,/4551/201s
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